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COD to 31.3.2024 in respect of two transmission assets
under “Augmentation of Transformation Capacity at
400/220 kV Kurukshetra (PG) & Patiala (PG) Sub-station”.
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Shri Amit Garg, PGCIL
Shri Ranjeet Kumar Pandey, PGCIL

Record of Proceedings

The Petitioner’s representative submitted that the present Petition had been
filed for determination of the transmission tariff from the COD to 31.3.2024 for 2 Nos.
Assets under the “Augmentation of Transformation Capacity at 400/220 kV
Kurukshetra (PG) and Patiala (PG) Sub-station”. He further submitted that the
Petitioner, vide its affidavit dated 9.12.2024, has filed the information sought vide RoP
dated 18.11.2024. He added that no reply had been filed by the Respondents.

2 After hearing the Petitioner's representative, the Commission directed the
Respondents to file, as a last opportunity, their respective replies, if any, within a week
with a copy to the Petitioner, who may file its rejoinder, if any, within a week, thereafter.

3. Subject to the above, the Commission reserved the order in the matter.

By order of the Commission
Sd/-

(T. D. Pant)

Joint Chief (Law)
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